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I. the Chairman of the Committee on Private Mcaaben' Bills and 
RCIOIutioos. bavilla been autboriscd' by the Committee to pracnt the 
Report on their behalf. prescnt tbis Thirty-second Report. 

2. The Committee melon 9 May. 1994 for allocation of time to the 
resolutions at item Nos. 3. 4 and 5 sct down in the Ust of BUline. 
for Friday, 13 May. 1994. 

3. The Committee recommend tbe aOocation of time as follows:-

(1) Resolution by Dr. G. L. Kanaujia reaardina 2 houn 
reservation for economically weaker scc1ions of 
citizens. 

(2) Resolution by Sbri Mohan Sinp (Deoria) reprd· 2 hours 
ina ratification of treaties. 

(3) Resolution by Shri K. Pradhani reaardin, welfare 2 houn 
of triball in scheduled areas. 

RKOIIIIDe .... 1Ioa 
4. The Committee recommend that the allocation of time to 

resolutions, as shown in par."..ph 3 above, be aareed to by the 
H~. ' 

NEWDEUlI; 
9 May, 1994 

19 Vaisakha, 1916 (Salta) 

S. MALUKARJUNAIAH, 
Clta;mum, 

Committee oa Private Memben-
Bills and Resolutions. 




